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FIFTEENTH KERALA LEGISLATIVE ASSEMBLY
Fourteenth Session

Tuesday, September 16, 2025
LIST OF BUSINESS

I. Questions:

Questions entered in the separate list to be asked and
answered.

II. Calling Attention:

(1) Shri. P. P. Chitharanjan to call the attention of the
Minister for Finance to the necessity to exert pressure on
the Central Government to resolve the crisis reported to
have arisen in the fisheries and agricultural products
processing, traditional sectors such as coir, cashew and
handloom and other production and marketing sectors in
Kerala due to the imposing of an additional 50% import
tariff on Indian products by U.S.A.

(2) Shri. Saneeshkumar Joseph to call the attention of the
Minister for Revenue and Housing to the necessity to
allocate pattah to the eligible land holders residing in
puramboke lands coming under the purview of various
departments in the State.

I11. Papers to be Laid:
(As per separate list)

IV. Motion for Extension of Time:

Shri.  Ramachandran = Kadannappalli, = Minister  for
Registration, Museum and Archeology to move that the time
for presentation of Report of the Select Committee on the
Kerala Public Records Bill, 2023 be extended till September
16, 2025.




V. Presentation of Reports:

(1) Shri. Pinarayi Vijayan, Leader of the House and
Member, Business Advisory Committee to present the
Seventeenth Report of the Committee.

(2) Shri. Ramachandran Kadannappalli, Minister for
Registration, Museum and Archeology to present the
Report of the Select Committee on the Kerala Public
Records Bill, 2023.

VI. Consideration of Report :

Consideration of the Seventeenth Report of the Business
Advisory Committee.

VII. Leave of Absence from sittings of the House :

Hon’ble Speaker to take the pleasure of the House regarding
the grant of leave of absence from the sittings of the House to
Smt. Kanathil Jameela.

VIII. Legislative Business:

Introduction and Motion for reference to Subject Committee
of the following Bills:

(i) The Kerala General Sales Tax (Amendment) Bill, 2024.
(Discussion to be concluded.)

(i1) The Kerala Societies Registration Bill, 2025.
(Discussion to be concluded.)

Secretariat of the Kerala Legislature, Dr. N. Krishna Kumar,
Thiruvananthapuram, Secretary.
September 15, 2025.



